Annexure-1

Name of the corporate debtor: Gwalior Polypipes Limited Date of commencement of liquidation: 07.10.2024
List of stakeholders as on: 24-07-2026

(Version 8 ) Financial Creditors (Secured Creditor)
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Mahindra 0l- 3 0
Bank
1
0 0 0 0 R0
0 0 g -
0 2 63,67,93363.00] < 48,35,88,421.25 100.00% [NA

1.The liquidator has made the best estimate of the amount for admission of the claim wholly or partially based on the information & proofs of claims as made available to him by the claimant and based on the records and information

2. The list of stakeholders, as modified from time to time, shall be:

3. The liquidator reserve her right to modify an entry in the list of stakeholders, when he comes across additional information warranting such modification, and shall modify the entry in the manner as may be directed by the

4. The Liquidator has revised the List of Stakeholders in accordance with the recent amendments to the applicable regulatory framework.




